210

209 PHALGUNA 8, 1891 (SAKA) Papers Laid

Papers Lald
VIDYA CHARAN SHUKLA) :
re-lay on the Table :

(1) A copy each of the following
Notifications under sub-section (2)
of section 3 of the All India
Services Act, 1951 :

(i) The Indian Administrative
Service (Fixation of Cadre
Strength) Twentieth Amend-
ment Regulations, 1969, pub-

during the various sessions of I beg to

Fourth Lok Sabha :
{i) Statement No. Ninth Session,
1. 1969,
(ii) Supplementary Eighth Session,
Statement Nos, 1969
TIT and 1V
(iii) Supplementary Seventh
Statement Nos. Session, 1969.

XTI and X1V lished in Notification No,
{ivi Supplementary Sixth Session, GSR. 2714 in Gazette of
Statement No 1968, India dated the 6th December,
X 1969.
(v} Supplementary Fif:h Session, (ii) The Indian Police Service

Statement No. 1968,
XV1

{vi) Supplementary Fourth
Statement No. Session, 1968.

(Fixation of Cadre Strength)
Tmh A 4, " " lats, .
1969, published in Notification
No. G.S.R. 2715 in Gazette

o of India dated the 6th
{vii) Supplementary Third Session, . + 19685,

et N 087 (iii) GSR. 2716 published in

XVII Gazette of India dated the

6th December, 1969 containing
corringendum to Notification
No. G.S.R 2027 dated the

(viii) Supplementary Second
Statement No. Session, 1967.

il 23rd November, 1968.
L‘:ff’,‘:f?;;o;‘b""" fee Ho. (iv) GSR. 2717 Published in
- . Gazette of India dated the
12) A copy each of the following 6th December, 1969 containing

cerrigendum to  Notification
No. G.S.R. 2026 dated the
23rd November, 1968,

The Indian Administrative

Notifications under sub-section (3)
of section 458 of the Merchant
Shipping Act, 1958 :

(i) The Examination of Masters )

and Mates (Amendment)
Rules, 1959, published in
Notification No. G.S.R. 2680
in Gazette of India dated the
2uth November, 1969.

(ii) The  Merchant  Shipping
\Examination of Engineers in
the Merchant Navy) Amend-
ment Rules, 1969, published

(vi)

Service (Fixation of Cadre
Strength) Fifteenth Amend-
ment Regulations, 1969, pub-
lished in Notification No.
G.S,R. 2718 in Gazette of
India dated the 6th December,
1969.

The Seventeenth Amendment
of 1969 to the Indian Ad-

in Motification MNo. G.S.R. ministrative  Service  (Pay)
2703 in Gazette of India dated Rules, 1954, published in
Notification No. GS.R. 719

the 6th December, 1969,
[Placed iu Library. See No.
LT-2628/70).

Notifications under the All India

Services Act

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI

(vii) The

in Gazette of India dated the
6th December, 1969,

Indian  Administrative
Service (Fixation of Cadre
Strength) Sixteenth Amend-
ment Regulations, 1969, pub-
lished in Notification No,
GS.R. 2720 in Gazette of
India dated the 6th December,
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Papers Lald

[Shii Vidya Charan Shukla]

1969. [Placed in Library. See
No. LT-2430/69].

() T beg to lay on the Table :
(a) A copy each of the following Noti-

fications under sub-section (2) of
section 3 of the All India Services
Act, 1951 :—

(i) The 1Indian Medical and
Health Service (Initial Recruit-
ment)  Amendment Regula-
tions, 1969, (Hindi and
English versions) published in
Notification No. G.S.R. 2710
in Gazette of India dated the
6th December, 1969.

{ii} The Twenty-first Amendment
of 1969 to the Indian Adminis-
trative Service (Pay) Rules,
1954, published in Notification
No. GSR. 2736 in Gazette
of India dated the 13th
December, 1969,

(iii) The Eleventh Amendment of
1969 to the Indian Police
Service (Pay) Rules, 1954,
published in Notification No.
G.S.R. 2737 in Gazette of
India dated the 13th December,
1969.

(iv) The Indian Administrative
Service (Fixation of Cadre
Strength) Eleventh Amendment
Regulations, 1969, published
in Notification No. GS.R.
2738 in Gazette of India dated
the 13th December, 1969.

(v) The Twentieth Amendment of
1969 to the Indian Adminis-
trative Service (Pay) Rules,
1954, published in Notification
No. G.S.R. 2739 in Gazette
of India dated the 13th
December, 1969.

(vi) The Indian Adminlstrative
Service (Fixation of Cadre
Strength) Ninteenth Amend-
ment Regulations, 1969, pub-
lished in Notification No
GS.R. 2740 in Gazette of
India dated the 13th December,
1969,

(vil) The Eighteenth Amendment
of 1969 to the Indian Ad-
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ministrative  Service  (Pay)
Rules, 1954, published in
Notification No. G.S.R. 2741
in Gazette of India dated the
13th December, 1969.

(viii) The Indian Administrative
Service (Appointment by Pro-
motion) Fifth Amendment
Regulations), 1969 (Hindi and
English versions) published
in Notification Mo G.SR.
2755 in Gazette of India dated
the 20th December, 1969.

(ix) The Nineteenth Amendment
of 1969 to the Indian Ad-
ministrative  Service  (Pay)
Rules, 1954, published in
Notification No, G,S.R, 2755
in Gazette of India dated the
20th December, 1969.

(x) The Indian Police Service
(Appointment by Promotion)
Fourth Amendment Regula-
tions, 1969 (Hindi and English
versions) published in Notifi-
cation No. G.S.R. 2757 in
Gazette of India dated the
20th December. 1969,

(xi) G.S.R. 2758 published in
Gazette of India dated the
20th December, 1969 contain-
ing corrigendum to Motifica-
tion No. G.SR. 2670 dated
the 29th December, 1969.

(xii) The Indian Forest Service
(Probation) Fourth Amend-
ment Rules, 1969, published
in Notification No. GS.R.
2794 in Gazette of India
dated the 27th December,

1969.
(xiii) The Indien Adminpistrative
Services (Pay) Eleventh

Amendment Rules, 1969, pub-
lished in Notification No.
G.S.R.1in Gazette of India
dated the 3rd January, 1970.

(xiv) The All India Service (Medical
Attendance) Amendment Rules,
1969 (Hindl and English ver-
sions) published in Notifica-
tion No. G.S.R. 78 in Gazette
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of India, dated the
January, 1970,

(xv) The Indian Forest Service
(Fization of Cadre Strength)
Amendment Regulations, 1970,
published in Notification No.
G.S.R. 80 in Gazette of India
dated the 17th January, 1970.

(xvi) The Twenty-third Amendment
of 1969 to the Indian Ad-
ministrative (Pay) Rules, 1954,
published in Notification No.
GSR. 135 in Gazette of
India dated the 24th January,
1970.

(xvii) The First Amendment of 1970
to the Indian Aministrative
Service (Pay) Rules, 1954,
published in Notification No.
G.S.R. 163 in Gazette of India
dated the 31st January, 1970.
[Praced in Library. Se- No.
LT-2629/70].

(b) A copy of the Citizenship (Second
Amendment) Rules, 1969 (Hindi
and English versions) published in
Motification No. GS.R. 2795 in
Gazette of India dated the 27th
December, 1969, under sub-rection
(4) of the section 18 of the Citizen-
ship Act, 1955t. [Placed in Library.
See No. LT-2630/70].

17th

Anoual Accounts of Madras Port Trust

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS, AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
IQBAL SINGH): 1 bed to lay on the
Table a copy of the Anoual Accounts of the
Madras Port Trust for the year 1967.68 and
Audis Report thereon. [Piaced in Library.
See No. LT-2631/70).

@t faeex wr (wged) : weag
wgizg, A AT A wEw O I &
fdr gzt 9T aifes &ar Er ¢ ot 3@
1967-68 & @i & fa¥r @ 1 7g 1970
giw & W2 &l ar wa fgara fear
wrr 1970-71 % fa¥ | § s wmgar
g fs 1967-68 w1 e @7 ma ¥ ax
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3gf wif 7 qar |IwiT ¥ o 7T fkar
g fF ag wg®ar a1 s "ewd T WL
¥ a7 ? afz adl, @Y qar @D wgeg
ag wianEa 3 & wrgear gaer ¥ A8t
ZHl AT Fre @ A ¥ aig wwdr @
SFIFLH G @ gy ?

st swaw fag: ogi as @ a@
&1 ey ¢, ¥ #g a5 § 5 gn «)fow
sxw@E f& ¥a &g T7 AN
forge svr E & fde arr ) 9w
wifgz foqid midt & asit g 1 &% §,
afeq gn wifaw &30 fs ag acdr @
'\

ESTIMATES COMMITTEE
Hundred and Fifth Report

SHRI THIRUMALA RAO (Kakinada) :
I beg to present the Hundred-fifth Report of
the Estimates Committee regarding action
taken by Government on the rccommen-
dations contained in their Fifty-first Report
on the erstwhile Ministry of Petroleum and
Chemicals — Qil India Limited.

12.20 hrs.
PUBLIC ACCOUNTS COMMITTEE
Elgbty-elghth and Ninetieth Report

SHR1 ATAL BIHARI VAJPAYEE
(Balrampur) : 1 beg to present the following
Reports of the Public Accounts Com-
mittee :

(1) Eighty-eighth Report on action
tuken by Government on the re-
commendations contained in their
Forty-first Report on para 41 of
Audit Report (Civil), 1568 relating
to the Ministry of Home Affairs
regarding avoidable expenditure,
Nipetieth Report on action faken
by Government on the recommen-
dations conotained in their Fifty-
fifth Report on Finance Accounts
of Central Government 1966-67—
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